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NATIONAL COMPANY LAW APPELLATE TRIBUNAL
Chennai Bench

6th Floor, Ezhilagam Annexe, Chepauk, Chennai - 600005.

NOTICE

Dated: 02nd March, 2024

Please take notice that the following Part-heard matters in Chennai Bench, are as

follows. The next date of hearing is indicated below:
S.No. | Case No. Name of the Parties Original date of Next date of
hearing hearing

1 Comp App (AT) Mr. Sutanu Sinha 28.02.2024 04.03.2024
(CH) (Ins) 90/2022 | Liquidator of IVRCL Ltd.
IA No. 204/2022 | Vs
To dispense with Life Insurance
IA No. 206/2022 Corporation of India

2 Comp App (AT) Atharv Intertrade Pvt. 26.02.2024 04.03.2024

(CH) (Ins) No.
452/2023

For Stay

IA No. 1407/2023

Ltd.

Vs

Shivadutt Bannanje RP,
Dnyanyogi Shri
Shivkumar Swamiji
Sugars Ltd.

By the order of Hon’ble Member (Judicial)

Chennai Bench
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